
 

CENTRAL ADMINISTRATIVE TRIBUNAL 

CHANDIGARH BENCH 

… 

CONTEMPT PETITION NO.060/00122/2018 IN  

ORIGINAL APPLICATION N0.060/01358/2017 

  

Chandigarh, this the 12th day of September, 2018 

… 

CORAM:HON’BLE MR. SANJEEV KAUSHIK, MEMBER (J) & 

      HON’BLE MS. AJANTA DAYALAN, MEMBER (A)    

… 

1. Atma Singh aged 59 years (Office Superintendent Retd., 
“Group “C” Service) son of Late Sh. Dial Singh, R/o House 
No. 190, Peer Banna Banoi Road, Back Side Gohir Kothi 
Sunam, District Sangrur – 148001 (Applicant No. 12 in O.A.) 

2. Inderjit Singh aged about 60 years, son of Late Sh. Ram 
Chand, (Retd. Office Superintendent (G) (Group “C” Service”, 

resident of Gali No. 1, Bhawanigarh, Tehsil Bhawanigarh, 
District Sangrur – 148001 (Applicant No. 24 in OA) 

.…Petitioners 

(Present: Mr. Arvinder Singh, Advocate)  

 

Versus 

 

1. Asha Rani, Senior Accounts Officer (Pension), Office of the 
Controller of Communication Accounts, Punjab Telecom 
Circle, Madhya Marg, Sector 27-A, Chandigarh – 160019. 

2. Paras Ram, Deputy General Manager (Finance), office of chief 

General Manager (BSNL) Punjab Circle, Sanchar Sadan, Plot 

No. 2, Sector 34-A, Chandigarh – 160022. 
3. Ashwani Kumar SDE (HRD) Office of GMT, BSNL, Sangrur – 

148001. 
 

…..   Respondents  

(Present: Mr. B.B. Sharma, counsel for Resp. No. 1 

       Mr. Rajesh Gupta, counsel for Respondents No. 2 &3) 

 

ORDER (Oral) 

SANJEEV KAUSHIK, MEMBER (J) 

 

1. Learned counsel for the respondents submitted that the 

amount of gratuity, recovered from the petitioners, has already 

been refunded to them, and the remaining amount of Rs. 10,000/- 

will be refunded shortly, by the respondents.  

2. In view of the statement made by learned counsel for the 

respondents, the present CP is closed.  Notices stands discharged.  

However, if the respondents do not refund the balance amount 

within a period of one month, the petitioners would be at liberty to 
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move an application for revival of the C.P.  MAs No. 

060/01152/2018 and 060/01153/2018 also stand disposed of 

accordingly.  

 

(AJANTA DAYALAN)                      (SANJEEV KAUSHIK) 

 MEMBER (A)                                       MEMBER (J) 

        

   Dated:12.09.2018. 

„mw‟ 


